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   LAW DEPARTMENT   

                         NOTIFICATION 

                         The 27th February, 2024 

  S.R.O. No.98/2024─In exercise of the powers conferred by the proviso to Article 309 of 

the Constitution of India, the Governor of Odisha is pleased to make the following rules 

further to amend the Odisha District and Civil Courts' Judicial Staff Services (Method of 

Recruitment and Conditions of Service) Rules, 2008, namely:- 

1. Short Title and commencement:- (i) These rules may be called of Odisha District and 

 Civil  Courts' Judicial Staff Services (Method of Recruitment and Conditions of 

 Service) (Amendment) Rules, 2024. 

 (ii) They shall come into force on the date of their publication in the Odisha Gazette. 

2. In the Odisha District and Civil Courts' Judicial Staff Services (Method of Recruitment and        

Conditions of Service) Rules, 2008, (hereinafter referred to as the said rules), for the word 

"Sheristadar", whereever it occurs, the word "Chief Administrative Officer", shall be 

substituted. 

3. In the said rules, for sub-rule (e) of rule.11, the following sub-rule shall be substituted, 

namely:- 

 "(e) (i) The posts of Senior Grade Typists shall be filled up by promotion from amongst 

 the Junior Grade Typists who have completed at least 8 (eight) years of continuous 

 service as Junior Grade Typists;  

 (ii) The posts of Superintendent (Type) Level-II shall be filled up by promotion form 

 amongst the Senior Grade Typists who have completed at least 10 (Ten) years of 

 continuous service in the rank of Senior Grade Typist or 18 (eighteen) years of 

 continuous service in the rank of Junior Grade Typist taken together; and 
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 (iii) The posts of Superintendent (Type) Level-I shall be filled up by promotion from 

  amongst the Superintendent (Type) Level-II who have completed at least 1 (one) year 

  of continuous service as such. 

 

                                                                                         [No.2697─VI-38/2023/L.] 

                                                                                              By Order of the Governor 

                          MANAS RANJAN BARIK 

                    Principal Secretary to Government 
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